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FOIJRTEENTH KERALA LEGISLATTVB ASSEMBLY

TENTH SESSION

BULLBTIN PART-II

Mafch 19,2018
No.428

The PayEetrt of Salaries atrd Allowances (AEeodEe ) Bill,2018 _

Recommendation of the Govemor.

The Govemor has made necessary recomnendation under Article

207 (3) of the Constitution oflndia in respect of rhe above Bill.

V. K. BEbu Prak sh,
Socretary.


